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News Item “Border Raids in Tripura
Increass”

7410 SHRI MAHI LAL Wil thc
Mmster of HOME AFFAIRS be pleas
ed to stafe:

{a) whether his attention hasg been
drawn to the newsg 1item ‘Border
raids in Tripura increase published
mn the Hindustan Times dated the 2Ist
Muaich 1978 and

(b 1f so the reactiop of Govern-
ment to each of the points raised
thetein and the measurey taken *»
cope wiith the prob em?

THE MINISTER OF STATE IN TI'E
MINISIRY OF HOME AFFAIRS
(SI1IR1 DIIANIK T A1 MANDAL) (v
Tht Government 1~ aware of a state-
ment said to hive been made by tne
Chict VMmster of  Tripuri that *he ~
has been an increase in border ~r mc
along the TIripura Bangladesh Border
and that the Bo der Secuiity Force
ha< been found inadequate in tackl-
mg the problem

(}) There has been no significant
ncrease in border crime along the
Triput 1-Bangladesh botdet and the
BSF s dealing with the problem
adequately BSF authorities have
also recently disctussed the problems
telating to border crime and manning
of the international border with the
Chief Minister of Tripura with a
view to makce the arrangements for
prevention of border c¢rime more
effective

8C & ST Officers sent abroad

7411 SHRI M ARUNACHALAM
Will the Mimster of HOME AFFAIRS
be pleased to state

(a) 18 it a fact that officers of
various departments all over the coun-
try are bewng sent abroad for various
courses of training under varwus
schemes projects and plans,

(b) 1f so how many officers belong-
ing to scheduled castes and scheduled
tribes have been sent abroad for such
courdes during last three years, and

(c) whether Government ensure fair
representation to the officers of Sche-
duled Castes and Scheduled Tribes 1n
this regard”

THE MINISTER OF STATE IN TIIF
MINISTRY OF HOME AFFAIRS
(SHRI S D PATIL) (i) Yes Sir

(b) The inform it on 1s being collrct-
ed from various Mmistries and De-
partments of the Government ind
would be placed on thc Table of the
House 1n due course

(c) There are ablieidy instructior s
regarding the deputation of officers
| elonging to Scheduled Castes and
Scheduled Tribes to 'raining courses
abroad and 1t 1y Governments ende-
atour to ensure that fair representation
18 given Lo such officers in this regarcd
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